
279 Situation amino out ASADHA 31, 1902 (SAKA) of recent floods ri8o 
in various parta of the 

what is happening. How reckless the 
police are becoming! 

MR. SPEAKER: I will take uote 
of it if it comes to my notice. 

SHRI CHANDRAJ.IT YADAV: 
I am giving a copy of the letter to 
you. 

( Jnterru.ptio ris) 
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SHRI TARIQ ANWAR (Katihar): 
1 have a humble submission to make. 
Day before yesterday, when 1 was in 
Baghpat, people came to me and 
reported how the Lok Dal people, in 
the name of Satyagraha, go there and, 
it they are not arrested, trouble the 
people. 

MR. SPEAKER: Shri C. M. Stephen. 

12.0S hrs. 

PAPERS LAID ON THE TABLE 

DETAILED DEMANDS FOR GRAN'lS 01' 

MINISTRY OF COMMUNit:ATION :r<>R 
1980..Sl AND DEMANDS FOR GRANTS ~ 
THE INDIAN POSTS AND TELEGRAPHS 

DEPARTMENT FOR 1980-81 

THE MIINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
I beg to' lay on the Table: 

count711 (CA) 

( 1) A copy of the Detailed ~ 

mands for Grants (Hindi and Eng-
lish versions) of Ministry of Com-
munications for 1980-81. [Placed 1n 
LibraT"J. See No. LT-1127 /80]. 

(2) A copy of the Demands fo1 
Grants (Hindi and English versionsi 
for expenditure of the Centrai Gov-
ernment on the Indian Posts and 
Telegraphs Department for 1980-81. 
[Placed in Library. See No. LT-
1128/80]. 

REVIEW ON AND ANNUAL REPOR'I 

ALONG Wl'IH AUDITED AccovNn; OF 
PETROFILS Co-OPERATIVE LTD., NEw 
DELHI, FOR 1978-79 AND A STATEMEN'l 

1''0R DELAY. 

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): I beg 
to lay on the Table: 

( 1) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the Petrofils Co-operative Limit· 
ed, New Delhi, for the 1978-79 
along with Audited Accounts. -

(ii) A copy of the Revfow (Hindi 
and English versions) by the Gov-
ernment on the working of the 
Petrofils Co·operative I nit ~ New 
Delhi, for the year 1978-79. 

(2) A statement (Hindi and 
English versions) showing reasons 
for delay in Iayin.g the papers men-
tioned at (1) above. 

[Pl.aced in Library, See No, LT-
1129/80]. 

12.M hrs. 

RE: QUESTIONS OF PRIVILEGE 
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SHBI NIREN GHOSH (Dum Dum) : 
I gave notice of a privilege motion 
against Shri Jaimul Basal. What has 
happened to it? 

MR. SPEAKER: We have asked for 
facts. (Interruptions) 

PROF. MADHU DANDAVATE 
( Raj apur) : According to your direc-
tion, my privilege motion was under 
consideration. Just now I have receiv-
ed an explanation. Virtually, in-
directly the Health Secretary has ad-
mitted that there was a discussion on 
the basis of ... 

MR. SPEAKER. There can be a 
discussion: discussions cannot be ruled 
out. 

PROF. M.ADHU DANDAVATE: 
There was not merely ~ discussion, 
but there is an ir1dicahoP that ... 

MR. SPEAKER: No, no discussion 
here; it is not allowed. 

PROF. MADHU DANDAVATE: 
What is you.r ~ n  Yesterday 
vou said that the privilege issue ig 
under consideration. 

MR. SPEAKER: It does not consti-
tute a privilege issue that ls my deci-
~ion  
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MR. $PEAKER: Mr. Shiv Shankar. 
Papers to be laid on the Table. 

PAPERS LAID ON THE TABLE-
Contd. 

(A COPY OF THE COST AccoUNTINO 

REcolWs (SuI.PHURrc Aero) RuLES, 
1980. 

THE MINISTER OF LAW, JUSTICE 
AND C01\1PANY AFFAIRS (SHRI 
P. SHIV SHANKAR): I beg to lay 
on the Table a copy Of the Cost . 
Accounting Records (Sulphuric Acid) 
Rule'>, 1980 (Hindi and English ver-
sions) published in oti ~ation No. 
G.S.R. 395 (E) in Gazette of India 
dated the 5th July, 1980, under sub-
section (3) of section 642 of the Com-
panies Act, 1956. [Placed in Library. 
See No. LT-1130/80]. 

DETAILED DcMANUS FOR GRANTS OF 

MINISTRY OF TOURISM AND CIVIL AVT.A-
IION FOR 1980-81. 

THE MINISTER OF SHIPPING 
AND TRANSPORT AND TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA) :  I beg to lay on 1Jhe Table 
a copy of the Detailed Demands for 
Grants (Hindi and English versions) 
of Ministry of Tourism and Civil 
Aviation for 1980-81. [Placed in Lib-
rary. s~  No. LT-1131/80]. 

DETAILED DEM ANDS 1''0R GRANTS OF 

MINTSTRY OF CIVIL SUPPLIES FOR 

1980-81. 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES (SHRI Z. R. 
ANSARI): On behalf of Shri V. C. 
Shukla, I ~ to Jay on the Table a 
copy of 1.he Detailed Demands fOr 
Grants (Hindi and English versions) 
of Ministry of Civil Supplies for 
1980-81. [Placed in Library. See No. 
LT-1132/80]. 


